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(c) Figure for the number of cases 
outstanding on account of theft of loods 
transported by the Railways is not main· 
tained separately. 

Statement 

The RaIlway Protection Force is headed 
by a Director General witb it Cbief Secu .. 
rity Officer on each. Railway. 1 here IS a 
Deputy Inspector General in charge of the 
Railway Protection Special Force. 

The Chief Security Orficer is assisled 
by a Deputy Chief Security Ofneer. A 
~nJor Security Officer or a Security Offic~r 
is incbarge of a Division. In some morc 
important DjViSioDS, he is assisted by ODe or 
more Assit-tant Secunty OffIcer. The 
Divisions are divided into post.s. and sub-
posts under the charge of an Inspector and 
sub·Inspector respectivel),. They have 
UDder them a suitable comple:ment of subor-
dinate staff In [he zone there IS also a 
~mall nucleus of staff tor fire, prosecution 
anJ JDtelJigence. 

A sum of Rs 104.96 crores has been 
rrovided in the Budget for 1985-86 for the 
Secour Ity Department 

The total strcolth of the Force including 
the kallway Protection Special Force as on 
31.' 1984 is 67,512. 

Enquiry against Railway Senke 
Commission, Bombay 

3521. SHRI VIJAY KUMAR MISHRA 
Will tbe MInister of RAILWAYS be pleased 
to state: 

(a) wbether the enquiry conducted by 
Cenu al Bureau of lovesejgation against the 
Railway Service Commission, Bombay 
regarding selection of candldatel fOT railway 
servi:::es has been completed; 

(b) if so, the details thereof: 

te) wbetber the Chairman of the ComolJs-
sion has since been removed; 

(d) whetber the selected condidates have 
been appropriately placed in the railway 
2ietVlce; and 

(el if oot, (he reaSODS therefor? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) No, Sir. Central 
Bureau of Investigatlon~s report bas pot 
been received so far. 

(b) Does Dot arise. 

(c) Yes, Sir. Tbe services of the 
Chairman of the Commission were termi-
nated wi,h effect from 25·6-1983. 

(0) aDd (e) The finalisation uf the final 
panel is heJd up on account or on~going 

C B I. inv~stigatioDs. HOYiever. OD Ibe 
basis of earlier provisional panels cODraming 
664 names, certain offers of appointments 
had been made. Pending C B.I. investiga_ 
tions, no more offers are being made from 
tbis provisional panel. 

Road O\"erhridge at Cuttack RaU"ay 
StatioD 

3522. SHRI CHINTAMANI PANI-
GRAHl: Will the Minister of RAILWAYS 
be pleased to state: 

(a) what was the total cost for construc-
tion of the road overbridge at Cuttack 
Railway Station level crossing and the 
approach road; 

(b) what wa3 the share of the Railways; 

(C) whether the Railways have reJeased 
tbeir share amount fully by now; and 

(d) whether the State Government had 
made any escalation In Its origlDal esti-
mated cost? 

THE MINISTER OF RAIL WAYS 
(SHRI BANSI LAL) : (a) The total esti-
mated cost for construction of road over 
bridge at Cuttack Railway stat 100 is 
Rs. 2,64,3],740. 

(b) The Railway's sbare of cost for thi. 
work is Rs. 1,30,68,085. 

(c) An outlay of Rs_ 1,20,68,000/- has 
been provided upto 1985_86. 

(d) The State Government is reviSing 
t be estimate for the portion of the work 
being executed by them. 




